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(a) whether full compenattfion has.bean 
paid to the land owners, by the Indian Ofl 
Corporation tor acquiring the land to set up 
its bottiingplant at Panki, Kanpur;

(b) If not. the reasons therefor;

(c) whether one member from each 
affected families has been given job; and

(d) if not, the reasons therefor and the 
time by which members of the affected 
families are likely to be given jobs?

THE MINISTER OF STATE M THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) and (b). The ful 
share of the compensation to be borne by 
IOC have been paid to Kanpur Devekipment 
Authority from whom the land was procured.

(c) No such assurance was given by 
IOC at any stage.

(d) Does arise.

Unauthorised Mnlng of Sand Stone In 
Bigonla. Rajaatiian

2304. SHRI SHIV CHARAN MATHUR: 
WiU the Minister of MINES be pleased to 
state:

(a) whether a large scale unauthorised 
mining of sand stone patties is tieing canted 
out at BijoniainBhilwaraDistrictof Rajasthan;

(b) If so. the number of eases of 
unauthorised mining detected so far;

(c) the extent of damage done and loss 
of revenue and environmentalluaanlcfealed 
by such unauthorised mining;

(d) the steps taken by the Govemment 
to stop this unautlwrised mining: and

(e) the number of icenoes for operating 
these mines granted so far?

THE MINISTER OF STATE M THE 
MINISTRY OF MINES (SHRI BALRAM 
SINGH YADAV): (a) to (e). The infbnnation 
is being collected and w9l be lahi on the 
Table of the House.

Supply of Pig iron to Fbundry Units

2306. SHRI GANGADHARA 
SANIPALLhWm the Minister of STEEL be 
pleased to state:

(a) the production of pig iron in the 
country;

(t>) theestimated demand of pig iron for 
foundry units In the country;

(c) whether these unjts are facing crisis 
due to short supply of pig Iren; and

(d) ff so, the steps taken by the Gov­
ernment to tkto over the crisis?

THE MINISTER OF STATE OF THE 
MINiSTRY OF STEEL <SHRI SONTOSH 
MOHAN DEV): («0 Pnductkm of pig iron in 
1990-91 was 14.93 lakh tonnes.

(b) Total estimated demand of pig iron, 
including for foundry unte, in 1990^1 was 
18.30 lakh tonnes.

(c) and (d). Domestk: productton is not 
sufRdenttomeetdomesticdemand. import 
of pig iron had been piaoed under 0|mp 
General Lkmioe In March, 1990.

[Tnmkttoiii

llarlMlIng of LPG l i  Jaiarimar

2307. SHRI SURESH ANA»0> SWAMI: 
W il the Mbiisler of PETROLEUM AND 
NATURALGAS bepleasMftostats:
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(a) wtwlhorllw Govwimwnt hava oon- 
dudad any amvoy regarding markating of 
U>G in Jaisahnar district of Rajasthan;

(b) if so, tha tima fay «vhich LPG agancy 
is ilcaiy to ba aBotlad in tlw said district of 
Rajasthan; and

(c) if noi, ^  reasons thaiafor?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a). No, Sir.

(b) and (c). Naw LPG distributorships 
are opened indiffafsntaiBas as per Markating 
Plans, avsulability of products, etc.

[Englisfi

irrigation Prcjacta In Cauvary Basin

2308. SHRIMATI CHANDRA PRABHA 
URS: Will the Minister of WATER RE­
SOURCES ba pleased to state;

(a) the details of proposals for the con­
struction of irrigation projects in Cauvary 
Basin sent by the Government of Karnataka 
totheUnnnGovammentforclearanceduring 
the last three years;

(b) tha details of such proposals which 
have since been cleared; and

(c) the tima by which the remaining 
proposals are fikaly to ba daarad?

TH E MINISTER OF W ATER RE­
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) No prcfXMal for oonstrudion 
of irrigation prejacts In Cauvary Basin has 
been recahred fnm  .tha Govammant of 
Karnataka dwlng the last thrae years.

[rransfatiM^

PrtoaofCnidaOli

2309. SHRI SHIV SHARAN VERMA: 
WHI the Minister of PETTOLEUM AND 
NATURAL GAS be pleased to state:

(a)whathertherecormnendalk>n8made 
by theOn Price RevlewCommittaeabout the 
issuasreiatingtothepricesofcnjdeoflhave 
been examined by the Government;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE M THE 
MINISTRY OF PETROLEUM AND NATU­
RAL GAS AND MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI S. 
KRISHAN KUMAR): (a) to (c). The report of 
Oil Price Review Committee is under ax- 
aminatton of the Government

Wasteland Davatopmant

2310. SHRI DHARAMPAL SINGH 
MALIK: Will the Mnister of AGRrcULTURE 
be pleased to state:

(a) whetherthe Government of Haiyana 
has submitted a proposal to tha Unton 
Government for oonverskm of wasteland 
intocultivablelandonpik>lproiectba8is;and

(b) if so. the stepa taken by the Union 
Govemmertt to dear tMs proposal expedi­
tiously.

THE MINISTER OF STATE M THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALLY RAM ACHANDRAN): (a) 
No. Sir.

(!t>) and (e). Do not arise. a>) Does not arisa.


